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FINANCIAL EXPRESS

WEDNESDAY, AUGUST 12, 2026

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
LYRICAL BINARY SYSTEMS (OPC) PRIVATE LIMITED

LYRICAL BINARY SYSTEMS

1 |NAME OF CORPORATE PERSON (OPC) PRIVATE LIMITED

| Date Of Incorparation Of Corporate F‘_Ersgn 02.12.2021

Authority Under Which Corporate Persan Is
Incorporated [ Registerad

-:a|h.;u

Roc Bengaluru

Corporata ldentity Mumber / Limited Liability

4 ldentity Number Of Corporate Person VIEFIRACIZ1UPL1S0140
Address Of The Registered Office And B 816, Ganga Vertica, Neeladr
Prncipal Office (if Any) Of Corporate Person | Road, Doddathoguru, Electronic

b City Phase 1, Bangalore,

Bengaluru, Kamataka. India,
L 560100
6 quurda' on Commencement Date Of 08 08 2026

Corporale Person

Marme, Address, Email Address,
Telephone Number And The Registration
Number Of The Liquidator, Authorisation 2" Stage, Bangalore-550076
For Assignment (AFA) Validity Cell +81 94433 BADB4,

T LL +0B0 79634233

Email: Gthirupal@gmail.com
IP REG. NO. IBBI/IPA-DD2/
IP-NOOD16/2016-1710030
AFA Valid Up To 31-12-2026.

CS Thirupal Gorige 5308, 2"
{:mss 3" Main, Ns Palya, Btm

'IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

& | Last Date For Submission Of Claims 07.09.2026

Motice is hereby given that LYRICAL BINARY SYSTEMS (OPC) PRIVATE
LIMITED has commenced voluntary liquidation on 08.08.2026.

The stakeholders of LYRICAL BINARY SYSTEMS (OPC) PRIVATE LIMITED
are hereby called upon to submit a proof of therr claims, on or before
07.09.2026 10 the liguidator at the address mentionad againstitem 7.

The financial creditors if any shall submit their proof of claims by electronic
means only. All other stakeholders may submit the proof of claims in person,
by post or by electranic means.

Submission offalse or misteading proofs of claim shall attract penalties.

Date: 11.08.2026

Place: Bengaluru

Thirupal Gorlge
Ligpuidatar

M/s. Concord Drugs Limited (CIN: L24230TG1995PLC020093)

Survey No 249, Brahmanapally Village Hayathnagar Manadal RR District, Pin - 501511, Telangana.

(Extract of Consolidated & Standalone Un-Audited Financial Results for Quarter Ended 30th June, 2026)
(Al Amount in Rs. Lakhs Unless otherwise stated)

IN THE HON'BLE NATIONAL COMPANY LAW APPELLATE TRIBUNAL
CHENNAI BENCH
(APPELLATE JURISDICTION)
COMPANY APPEAL (AT)(CHE) NO. 27 OF 2026
(Against the Order dated 29.10.2025 passed by the Hon'ble National
Company Law Tribunal, Bengaluru Bench in C.P. No.58/BB /2025)

BETWEEN: 1. M/s Adtheorem India Private Ltd,

HD-006,Tin Factory Road, 78, Old Madras Road,

Mahadevapura, Next to KR Puram, Bengaluru-560016

2. Tapan Datta Kumar, Director, #141,Bandhan 2 Cross,

MLA Layout, Near IBP Petrol Bunk, R T Nagar, Bengaluru-560032.

3. Mr Rajendra Kumar Khare,

Managing Director, 1295,1° cross, 1* main,

New Thippasandra HAL 3“ Stage, Indiranagar, Bengaluru-560075.

4. Mr Anant Kansal, Director, 191,Palm Meadows, Phase-1,

HAL Whitefield Road, Ramagondanahalli, Bengaluru-560066.
...APPELLANTS

AND: The Registrar of Companies, Bengaluru, 'E' Wing, 2™ Floor,

Kendriya Sadan, Koramangala, Bengaluru-560034 ...RESPONDENT

SUMMONS TO RESPONDENT BY WAY OF PAPER PUBLICATION
To, The Registrar of Companies, Bengaluru, 'E' Wing,

2" Floor, Kendriya Sadan, Koramangala, Bengaluru-560034.

Whereas the Appellants have filed an appeal under Section 421 of the
Companies Act,2013 challenging the Final Order dated 29.10.2025
passed by the Hon'ble National Company Law Tribunal, Bengaluru
Bench under Section 441 of the Companies Act,2013 in CP No
58/BB/2025. You are hereby summoned to appear in person or through a
pleader duly instructed before the National Company Law Appellate
Tribunal, Chennai Branch.

Take Notice that in default of your appearance on the 31* day of August
2026 at 10.30 am, the appeal will be heard and determined in your
absence, placing you as ex-parte.

Advocate for Appellants

Sri S Guru Prasanna

D-03, 3" Floor, 'SOLUS' Jain Heights, 1st Cross,
J C Road, Bengaluru- 560027, Ph:9902025246

EhLE NOTICE FR SALE OF IMMOVABLE PROPERTY

i A Eap

Can Fin Homes Limited
(CIN : LBS110KAT987PLCO0BGS9)
D.No.2-3-31, Lahoti Housa, 18t Floor,
Bhowada, Karim 1. Telangana State.
Ph: 0878-2243299, 7625079204
e-mail: karimnagar@canfinhomes.com

CanFinHomes Ltd

I::'.| oS0l DAMARA BANK]

[See proviso to rule B (6)]
E-AUCTION SALE MOTICE for Sale of Immovable Assels under

the Securﬂllaatln-n and Reconstruction of Financial Assels Hnd
mt of

Enf
Rule 8 (€ Bcuri : - 2, 2002
Notice s herehy gl'u'E-n fa tha |:|ul:|||r_ in gEI‘IErEﬂ and in pﬂr‘llcular lo the
Borrower (s) and Guarantor (8) that the below described immovable property
morigaged/charged 1o the Secured Craditor, the constructive possession
of which has been taken by the Authorized Officer of Can Fin Homes Lid.,
Karimnagar Branch, will be sold by holding e-auction on "As is where
is", "As is what is" and "Whatever thare is" on 17-09-2026, for recovary
of Re.5,37,434/- (Rupees Five Lakhs Thirty Seven Thousand Four
Hundred Thirty Four) due to Can Fin Homes Ltd. From Mr. Mohammad
Afzal Ali and Mrs. Athiya Sulthana (Borrowers) and Mr. MD. Haje Pasha
(Guarantors), as on 11-08-2026, together with further inferest and other
charges thereon
The reserve price will be Rs.18,30,000/- (Rupees Nineteen Lakhs Thirty
Thousand) and the earnesi meney deposit will be Rs. 1,893,000/ (Rupees
One Lakh Ninety-Three Thousand)
(Give shorl descriplion of the Immovable property
with known encumbrances, if any)

All That The Plece And Parcel Of The House Bearing Mo 4-2-98/4
Admeasnng 60.70 5q.%¥ds Or 50,75 5q. Mirs, Situated At Moghalpura Locality
Of Peddapallil Mandal & Town District Peddapalll, Registration Peddapalli
District Registrar And Bounded As Follows: North : H No.d4-2-989 Of
Mohammed Sadig Ali, South : H No.4-2-99 Of Naveam Sulthana, East :
H.No. 4-2-83 Of Azaem, Wesl : Road

The detailed terms and conditicns of the sala are provided in the official wabaite
of Can Fin Homes Lid., (hitps SAsww canfinhomes, comSearchAuction.aspx).

Link for pnrrlc.lpahng in e-auction | www, auctionbazaar.com
Date :11.08.2026 Sd/- Au'.'hnrl“d Dl"l'll:ir
Can Fin Homes Limitad

urity Inter A 02 i Ih e k'd]

Place : Karimnagar

=+ AMBIT Finves!

@ SAMPRE NUTRITIONS LIMITED
(CIN: L15499TG 1951 PLEDTA515)
Rag Odfica; Plof No. 133, Indusinal Estzte, Medchal - 50T 441
Emad id: gurbank gurbanigroup.in, webaie: www gurbanigraup.n

Tet- OB418 - 222427728
NOTICE OF THE 35TH AGM AND REMOTE E-VOTING INFORMATION

MNotice &5 heredy given thal the Thirty-Fitth (35th) Anneal General Maeting [“AGM) of the
members of Sampre Mutritions Limited (*tha Company”) is scheduled to be held on Friday, 04
Sepiember 2026 at 11:00 &M, (15T} through Video Conferencing (WG / Other Audia-Visual
Means "DAVMT) to fransact the busness as sel out in the Motice of AGM, in compliance with
the applicable provisions of the Companias Act, 2013 ("the Act®) and Rules mads thareundear
read with General Circudar Mo, 03/2025 dated 22 September 2025 issued by the Minisiry of
Corporate Affairs (*MCA") and Cizcular No. SEBLHD/CFD/CFD-PoD-2/PyCIRS2024/133 datad
03 Dctobar 2024 issued by Sacurites and Exchange Board of Indla ("SEBI") (herginaftar
collectivaly referred 1o as “the Circulars"),

In compliance with the above-mentioned circulars, nofice of the AGM along with the Annual
Beport for the year 2025-26 were sent through ebectronic mode only on Monday, 10 August
2026, to all those members whose a-mail addresses ara reqistared with the Company /
Registrar and Transfer Agant (*RTA") f Deposiory Parficipants /! Depositories. Members may
note that the notice and annual repart for the year 202526 are also available on the
Company's website www.gurbanigroup.in, wabsite of the Stock Exchange Le., BSE Limitad
https:fwww.bsaindia.com’, and on the wabsite of National Securities Depasitory Limitad
W Evoting.nsdl.com,

Instructions for Remaole E-Valing

In caompliance with Saction 108 of the Act, read with the comesponding rules, Regulabon 44
of the SEBI [Listing Dbdigations and Disclosure Hequirements) Reguiations, 2015 and in

terms of SEB circular no. SEBIHO/CFD/CMD/CIR(P/2020/242 dated 09 December 2020, “HLAJT'TDEEE”“'EQLJELJ:T.E,un"r"m'ﬂuﬂ':TL'?m ey oy :§:7:7y] "4l PUBLIC NOTICE ON AUCTION OF (31 [Aswaracpets | Bollu Posibabu 10181407 [ 001] 87511740 101.00
the Company 15 ur}]wﬂ"u;i:renmle B-vating facility 1o fs membars, 1o enable (heem 1o cast el 2B, Grant Lane, 4th Floor, Kolkata - 700 012 : PLEDGED GOLD ORNAMENTS 32 |Aswaraopela {Shaik Masthanbas O7E22T66 | 001 43022767 4460
votes glectronicalty through the facily provided by National Securities Depository Limited Contact: 9831084745 | 033-22118800, Emall 1D: clrp kel@gmail.com The barrowerls in specilic ard interesiad bidders in general, are heraly informed thaton account |33 [Shamshabad | Gorige Shiva Goud 04729383 | 002) 7.0788168| 7280
{"NSDL"}. E-ALUCTION SALE NOTICE of non-repayment of the Banks due by the bomowers as under despite the Iﬂa‘:,lmer* { notice and | 31 |Kanmnager { Bairi Anjanayuly 10003710 001( 290980421 3910
Additionally, the facility for voling during the AGM will also be made available, Mambers| | Notce ts herety ghven to e pubbe In general under te nsohency and Bankrupicy Code, 2016 and recaliauction notice issued by the Bank, the goid omament ﬁﬂ}ﬂ tiged with the hank securily by |35 |Kermnagar +Charuku Janardhan 10175182 [ OD1( 4.80859.66| 4980
presant in the AGM theough Y /0AVM and who have not casted their vote on the resolutions | | regulations framed tharaundar, that the proparties stated in Tabk balow, will be-sald by E-Auctian on “AS 15 the "3&‘1’-]'3'3’*"'9 hﬂ”'?!""ﬁfﬁ f'i'f“'ﬁrlﬂﬁ" avarted Dﬂvg f‘i“’ will & “2'3052'3'5 |"1%U§aﬂﬁﬁ'-“¥hﬁﬂm 35 5 W h |3_E- Karmnagar |Rachamalla Vikas 10180316 | 001 24,03,230.44| 252.40
through remate e-woting and are otherwise not barred from doing so, shall be eligible to vote | | WHERE IS, WHATEVER 15 THERE IS AND WITHOUT RECOURSE™ bass hwough the the BAANKNET Ea?ungﬁ?n?fﬁﬂririﬁﬁé g[ﬁ‘;ﬁiﬁcﬂ"ahm ﬂ“gi*éank Ufﬂtn o cation ;?rlﬁgpnﬁylhg 3T |Jangaon {Aluru Mallesh 04915716 | 001/  80177.37| 940
throwugh the e-voting system during the AGM, Detalled instructions for remote e-voting, p- | | 2uction platform: rtips:Hibbi baanknet.com without any representagion, warreniee or indamrity Bank's nolice board, Tha borrowers are heraby further mform that the: goid armaments wil be EE ‘arlg%r.;n ;.M':ﬁ‘.'llhu Hhiaskar (4818857 001 58633311 470
woting during the AGM and attending the AGM through VG / QAVM are provided in the Notice of | | Lestdate far submission of Elgibiity documents | 12.08. 2025 disposed of by public auctonie-guction, If the aucton is not successful, and if there iz a further |39 |Jangaon 1 Sani Chenikun 10176264 | “002 13-@?-15'1-35 130.80
the AGM. All members are furtharinfarmed that: Lt Dirlee Tor Suibenisaon al EMD 12.09. 2026 bafance o be recovered thereafier, legal action will be initiated against the borrowsr's for |40 |Mulugy |Baikani Venu Yaday Q4687561 | 001| 755650631 8036
s e y Lazkdate for Inspechon 07052026 (from 11.00a.m. ko500 pm. b recovery of the balance amaunls due bo the bank. "In case of deceased borrower, all condilions |41 [Mulugu | Polebaing Prathap 10980505 ( 009( 118893138 1507
1. The remote e-voting period commences on Tuesday. 01 September 2026, at 02000 AM. | I'e50cion date 14092026 betaeen 11,00 - 13.00 Ars, (11,00 am & will be appicable to legal hees. " 47 |Ewrunagaram | Abkun Lakshmi os0i2eRe | o0i| 3224648 550
(15T} and ands on Thursday, 03 Septamber 2026 at05:00 FM. (IST). The a-voting module will 100FM.] R TEal. OuBa T reagr 143 |Eturmagaram | gl Rt Q5061 | 004| 32993821 4540
be disabled by MSDL for voling thereafter, A member will not be aliowed to vole again on any e _ Reserve Price| EMD | Time of Auction on Hsl:;- IE;';; BnhH Account Name Clllant ﬁﬁ ding as on tg;wﬁsf |44 Eturunagaram %thk&rﬂkkala Raju 04973515 001| 3059BB3| 520
resolution on which vote has already been cast. Farticulars (in Rs.} (in Rs.) | the date of auction ' ek _ | 10-08-2026 45 |Bhupalapally |Kanchunui Santhosh. | 10175171 | 001| 7339461 760
2. Mambers who have cast their votas by remote a-voting prior to the AGM may participate in| [1 |Freehald landed proparty| 44036400 | 4403,600-  11.00- 13.00 Hrs 1 |Hyderabad Polepali Janak 10167148 | 001] B351.717.47] 46070 |45 |Bhugalagally  [Pulla Srujan 10176515 | 002 1.50,72510| 16.80
the AGM but shall not be enfitied to cast their votes again admaasunng aboul 20.52 acre al (11,00 AK 521,00 PM) 2 | Secuncerahad Rishikesh Gupta 10270187 | 002{ 20 67 231.50 Eﬂ 60 | 147 Laxmidevipall Tegavath Magaraju OB1TAETE | 00Y| 578,730.TF| 4B.20
3. Members holding shares either In physical or dematerialized form, as on cut-off date, Le., Mouza Sangur, Panchayal 3 |Secunderabad  |Sunkari Rajesh ks s W) B |58 | Marugiry frdam Jyotii 1011649 | 001 2.2 Ba6.da) 24,70
Friday, 28 August 2026, may cast their voles electronically through remate e-voling before F'n:-1E|::n&;|ar. P IE:narpur. Dist.: 4 |Kukatpally K Sl Hu:unar_ _ (3365842 | D11 34..59.-5-?3.-50 38370 | 149 (Manuguru |EI|;|rJha Rajtha 10973576 | 002 | 54668047 5950
the AGM or e-vating at the AGM. The vating rights of members shall be proportionate to their e g Elfakaﬂlﬁ"r?al Eamn-,'alah&.n h:-r?;rl;m Eﬂ;gﬁgﬂ% G}EE ?3'3 ﬁggé E.qg gﬂ o Mol e I Bl QU
il S i i A 1, Tha drtails of prapesties, sush as Dag Humbsrale, may besaan fram ihe Process Memarandum in the A0 Pafar anabaing ap 2B 003} r1.54.8 1 1 [Maruguru {Gajjsa Leeladhar Ready | 08212734 | 001 72803515 ¥7.70
share of the paid-up quity share capital of the Comgany as on the cut-off date. auction site. Inenestad apolcant may refer o the PROCESS Memarantum contaning detals af tenms 7 |ASRaoMagar (Sharabu And Kumar | 07315604 | 004 02.37.993.10| B16.20 ||52 |Manuguru [ Jampana Gestha 07234181 [ 002| 30,52,371.67| 256.80
4. Any parson, who bacomg rmembes of the Fﬂmlﬂﬂﬂﬁf after dispatch of the Notice of AGM ant and condilians of onine E-&ustian, E- Auction Bid Farm, Elghiily, Crileria, Dedkaration by bidder, EMD 8 |Uppal Dharavath Shanker (4260931 | 002) 44246839| 4380 ||53 |Chandrugonda n!u-rgum Balaram 04752027 | 004| 9.14,907.37| 113.42
hold shares as on the cut-off date may obtain te login 1D and password by sending an email requirament eac. avallable in service provider on and from 14th Agust, 2026 at 11,00 A M onwards 1il 9 |Upgpal Karanam Suryakian | 08167985 | (01| 15,76,085.48| 17280 |54 |Chandrugonda | Gugolathy Bebi 10007585 | 001 1,402B3.97| 24.00
tothe RTA at prabhakaribigshareondine.com by mentioning their Folio Mo,/ DP |D and Cliend 11th Seplember, 2026 21 5.00 PM from web paial i e E-auciion giatform hitps.ifibbi baanknet com or 10 |Upgal Madsedli Yellaiah (4361556 | 002| 947.500.44)| 9800 ||55 |Tekulapall l':&""a*ﬂ'“ Winod OTBITEE0 | 00%| 2070697 43| 17780
ID No. However, if you are already registered with NDSL for e-voting then you can use your WTitreg i e-mak cirp. kel@gmail.com. 11 [Upgpal R Venureddy 178884 | 002( 254773963 25220 | |56 |Mulakalagall  [Sresramula Ravindra
exfsting usar 10 and password for casting your wole, If you forged your password, you can E-IrEI:iu:ﬂl$ﬂr::ﬁr;m;gf1L#:;T-ﬁﬁ;;:&f;t;::m::rr.:“ﬂjaﬂ:;&n:;;.:jﬁ:l::s condiion of :% gﬂgﬁal | :attijlalg.- Bharath Kumar ﬁgl;g?;g Eg: iﬁéfgg “; % {Chary 04755784 | 002( 23217185 2410
resal your password by using "Forget User Details / Password” option avaifable on el eagnsh i A TR e Rialnlivad viarangs il e 24,104, 57 |Mulakalapall  {Sunnam Narasamma | 10006384 ( 001) 57907321 10.00
wwn evoting.nsdl. com " e Tom fy gty e seclion 8Acihe Codeto e ate st Prospcivebesies | [ [Varangal - |Merad Ve | 07006170 | 001) 2043611| 3140 |56 |Wulakeapall [Vema Sekurila | 10074088 | 03| 1.9430545| 2330
5. Dnly thoge parsons whose name is recorded inthe register of membars o in the register of may nicha that & faund inedgbéa at any stags, tha EMD shall be fofaited as per BBI Circular Mo ikl b O .. L] S : 59 |Somagguda iManchiravudla Rohit Kumar | 04870584 | D02 | 9,12,437.33| 105.80
beneticial owners maintained by the depositories as on the cut-off shall be entitied to avail the IBEYLICVA4/2025 datog 26 March, 2025, 16 | Warrangal Munavath Thirupathi | 04565505} 001) B.24.219.44| 7270 |6y |Somepguds  |Pothuri Narendra Viarma | 08119260 | 001 8.23,556.92| 8960
facility of remote e-vating before the AGM or e-voting during the AGM 2, Kinelly nate that EMD paryment st be made Sraugh (he BAANKNET portal by adding hunds b e e- }; "S'L'ZF*E”*"QE' Ef‘;j'”_ "é'g‘ﬂ’ | 100048 | 001) 12207157 20.00 |61 |Somagguca |Ramireddygari Vimala | 08231978 | 003 | 26,65,480,12 | 235,18
It you have any querles or Issues regarding atiending AGM and s-Vating from the NSDL - | | Wallstand clicking Parscipate’ for e respicive auciicn. Name cf Eighie Bicders wil be idandfid AR e A | | ol 5662 Toogt | airao |[62 [Somasguda Vel Venkata S Pramod (07603639 | 001| 7.93.011.40| 67.00
voling Sister a1 writs an ermiail to.svoting@nsdl.com or contact at toll ree no. 022 - ard corweyed by Liguidatar o paricipate in anling e-auction on fe porfal ww,baanknet.com The ) Ry pglr b i ol 63 |Khammam |Barioth Naveen 10020229 | 001 29607533 30.70
COUTILL QYSRETT, WO CAr WIISE @n 2rmiaal 2 oumng.a AT AT L s iee n niterestad biddar should create ther User D & Passward in the auctian 19 |5 R Magar Boddu Varaprasada Rao | 10040266 | 002 47,26 843.93 | 406.50 [54 Kha 13 di Ram 10008342 | o01| 348470213 304 50
4586 7000 5, Prospective bioders shall submil the requiste dosuments, intuding an undertakng of edgbdlty urders 20 |5 R Magar Earsu Malind I0B0S3E | O071) 518471439 43494 || Hh:mm [Mrrlrm = 4 i.r_m 1080 = - ] -1.?
All grievances connected with the facility for vating by electronic means may be addressed to Section 238 of the nsolvency and Barknptcy Gade fhrough the BAANKNET auction platfarm 21 |5 R Nagar Burusu Siva Sandeep | 10123338 | 002/ 56.39.882.46 | 4pg5n | |B° |Khemmam Helluri Radhakrishng | 10180151 001/ -3,28.386.20) 34,50
Swapneel Puppala, Manager, (NSDL) Mational Securities Depository Limited al hitps:Vibblbaanknet.com _ 22 |5 R Nagar Khaji Hidayathulla iH22530 | 001] 34.82.176.44 | spa.1n |28 [Miyapur ]t"'m_"*“a verk=la H'“':fm eibcd B o I I
evotingEnsdl.com or cal at bodl free no. D22-4836 7000, i Fff-!.‘-:lﬂ'l!m"-'l.! bidders =hall deposil e Earnest Money Dephsil (EMD) hiough The BASNENET apction 23 |5 R Nagar Purabi Dias 10480404 | 001| 498551560 51.40 ||fl.‘I| Eﬁf!jﬂrﬂ HI!lS {Kolavennu Sal Geetha | 10289563 |:||.'|‘ 2.‘51,??1.52 424.“'
Members who have not registerad their a-mall address are requested 10 register the same In Dt gk sk et ot . 24 |5 R Nagar Sunkara Venkata (66 |Jubilea Hils  [Kolavennu Sai Geetha | 10239583 | 001/ 22,45,537.66/ 130,20
} Wi OF reqisterad their 8 adtress arg raqueste 0Is1ET tha T, The underaking referred in cdause 3 hensinabove shoukl state (el the prospective bidder deas naol Ramash Kismas srsotene | o001l 259907482 va300 |69 |Yellandu |Boshala Seikanth 10180546 | 003| 30683833 29.30
rEEﬂ.EI.jl ol EharES- hetd in electronic |'::'H'Ij| with !|1E DEWSIIN:!' .||!|Tl.2llll;;|i'| thesr Depositony suffer fram any inafigibiity under saclion 234 offhe Coda ko dhe exfant applicable. Prospectve bidders Lt -, :r' i o s e 70 |Yellandu irME-diEth.’.i Ravi 10157912 | oo2| 2o0817670! 2530
P ek : 4 2 - = ; 25 |5 R MNagar Tata Srirneas Goud 0163551 001 69, 3848510 56390
articipant{s} andin respect of shares haldin physical foem by writing to the Company’s RTA, may note that i found ineligble at eny slaga; the EMD shall be fofeied as per IBEI Circular Mo, 25 |5 R Nanar Thots Kaerihi Radd 71406 | 001l 41660231| aamy ||71 |Yellandy | Sana Rajesh 10134024 | o003l 39583160| 4620
3086, Right Wing, 3rd Floor, Amridha Ville, Opp. Yashoda Hospital, Somajiguda Raj Bhavan |BEVLIGH42 00 daked <50 March, 2025 Kamalesh Kumar Singhania 77 |5R NEEE; u.'-:g,: aﬁ:ratl:i LE.'ah;rm- ; : o |72 |Yellandu [Saﬂ'eﬂ Nayeem 1019571 | 004| 15,46,394.17 | 134.40
Road, Hyderabad - 500082, Telangana, India; E-mail: pr‘ahhnkar@hlgsﬂamnnl!qﬂ.mm_ _ Liquidstor for Khaitan Electricats Lbd. (in Liquidation) H:Ijn'ari B ok orezesa7 | 001l oo ps a9z 74 | o100 : - - : ; |
For Sampre Nutritions Limited IBSI Rean. No. IBBITPADOZNP-NDO0Z32016-1710050 | ||28 | Pragathi Nagar  |Rasvi Chaitanya Krishna | 10308080 | 002/ 70.87.308.90| gaagq | For mone delal/account wse infomvaton borawersterested bioters may contact especive
FAvalid upto:2: et ¥ beanches and for parlicipating inthe auction
; Placs : Kalkata AFAvalid upto:23.09.2028 | 120 | Seation Ganpur | Chikkudu Anil 07663360 | 003| 506.33261 59.00 GHER Sk pertipenl My e 51460 :
st 2 i L Telengana | 12.08.2026 Sdl- Authorized Officer, CSB Bank
Brahma Garbiani Date : 12.08. 2026 Girp.keliligmali.com (Frocess Spacific) 30 | Station Ganpur | Matam Harl 05004836 | 001] 150632971 1560 AR A, -
Date: 10 August 2026 Maraging Director
Place: Hyderabad, TG (DIN: D037 8780)

Corporale OH: Kanakia Wall
POSSESSION NOTICE (For Immovable Property) (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

AMBIT FINVEST PRIVATE LIMITED

Strest, St fioor A S06-510, Andher-Kurla Road, Ardhen East, Mumbal-400093

S, Particulars | 30-Jun-26 | 31-Mar-26| 30-Jun-25 | 31-Mar-26 | 30-Jun-26 | 31-Mar-26| 30-Jun-25| 31-Mar-26] |‘Whereas the undersigned being the authorized officer of Ambit Finvest Private Limited Having its registered office at Ambit House,
No | (Un Audited)| (Audited) | (Un Audited)| (Audited) ((Un Audited) | (Audited) | (Un Audited)| (Audited) 449, Senapati Bapat Marg, Lower Parel, Mumbai - 400013, Corporale office al Kanakia Wall Street - 5th Noor, & 506-510, Andheri-
, (Consolidated) (Standalone) Kuria Road, Andheri East, Mumbai-4000:93, under Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Total Revenue [ 2,004.70 | 3,789.89 | 1,360.64 | 7.877.13 | 2,089.68 | 3,556.31 | 1,338.35 | 7,588.30 Interest Act, 2002 {54 of 2002}, and inexercise of powers conferred under Section 13 (12) read with Rule 3 ofthe Security Interast
= | Profit/ (Loss) before Excentional it T = m o o x = ; 1 |{Enforcement) Rules, 2002 issued Demand Motice dated menfioned hereunder cilling upon the following borrowers to repay the
? aﬁ‘é Ita)g 0ss) before Exceplionalfem | 194.49 7476 1583 14732 154.26 il 152 aie amaount mentioned in the notice being also mentioned hereunder within 60 days from the date of receipt ol the sald notice
3 | Profit/ (Loss) before tax | 154.49 74.76 15.83 147.32 154.26 73.47 15.2 144.86 The following borrowers having faiked to repay the amount notice is hereby given to the following borrowers and the and the peblic in
4 | Profit/ (Loss) for the period 1114 52.8 11.77 1055 111.23 51.68 11.14 103.74 general that undersigned has faken possession of the properties described herein below in exercise of powers conferred on him under
5 | Total Comprehensive Income for the 1114 52.8 1177 1055 111.23 51.68 1113 103.74 sub section (4) of section 13 of the Act read with Rule 8 of the Security Interest {Enforcement) Rules, 2002
period (comprising profit and other Name of the Borrower’ Co-Borrowers/ Demand Nolice Date & Amount Date of Possession
comprehensive income for the period) | Guarantors & Loan Account Number 21/06/2025 & RS. 45,98,555.40/- (Rupees | 1VPE of possession
6 | Paid up Capital (Face value of the | 1,317.50 | 1,317.50 | 1,000.00 | 1,317.50 | 1,317.50 [ 1,317.50 | 1,000.00 | 1,317.50 1) GARALAPAT! RAAJITHA Forty Five Lakhs Minety Eight Thousand Five 08-08-2076
So':;fe'ERs-,:"each) T - 2) GARALAPATI RAMMOHAN REDDY Hundred Fifty Five And Forty Paisa Only) Physical
Earr?irn :m(z' share (of Rs. 10 each) (in Ruiee’s) (n.ot annua;lise;:l) — — — — — — it il L B - 1NN 2B FAERSEL
a Basi?: (iI: Rs) - e 0.85 047 o2 0.9 084 046 011 093 Description D Immovable Properly / Properties Mortgaged : All The Piece And Parcel Di The Property Being Factory Land And
b. Diluted (in Rs) | 085 0.47 012 0.95 0.84 0.46 011 0.93 shed 01 M/s. Sal Ram Rocks To The Extent Of 983.55 Sq. Yds Bearing Plot No, 28,29.30.32 & 33 And H. No. 13-1-87 Under

Note:
meeting held on 10.08.2026.

(https://concorddrugs.in/investor-relations/)and the stock exchange's website at www.bseindia.com.

Place : Hyderabad 4

Date : 10-08-2026 T i

1. The above financial results as reviewed & recommended by the Audit Committee were considered and approved by the Board of Directors at their

2. The aboveis an extract of the detailed format of Quarterly filed with the Stock Exchange under Regulations 33 of the SEBI (Listing Obligation and Other
Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results is available on Company's website at www.concorddrugs.in

Survey Mo. 290/ B And 290/3a Situated In Yellandu Road, Mallemadugue Revenue, Kaikondaigudem, Ehammam Corporation
Limits, Khammam Districl. Boundaries Are As Follows: For Plot No. 28 : East: 25 Feet Wide Road; West : Plol No. 33; North: Plot
No. 29; South: Plot No. 27 For Plot No.29 To 30 : East : 25 Feet Wide Road; West : Plot No. 31 & 32; North : Others Land; South
Plot No. 28. For Plot Mo, 32 East : Plot No. 29; West : 25'-00" Feet Wide Road:; North : Plot Mo. 31; South: Plot No. 33. For Plot No.
33: East: PlotNo, 28, West : 25'-00" Feet Wide Road; North: Plot No. 32; South ; Plal No, 34.

For and on behalf of the Board
Sd/- S. Nagi Reddy

Chairman & managing Director
DIN: 01764665

The borrower in particular and the public in general are hereby ¢ autioned notto deal with the property and any dealings with the property
will be subject to the Charge of Ambit Finvest Private Limited for an amount mentioned herein above and inlarest thereon. The borrowes's
attention is invited to provisions of sub-section (B) of saction 13 of the Act in respect of ime available, fo redeem the sacured assets

[rate: 12.08.20:26. Placa: KHAMMAM, TELANGANA

Sd/- Authorizad Officar - Ambit Finvest Private Limited
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_ | schedule property, the same should be

] PUBLIC NOTICE

This is to the information of the General public
that Sri K.R. Ravishankar S/o Late Sri K.
Ramaraju and Smt. Y. Usharani W/o Sri K.R.
Ravishankar R/at No. 1, "Agraganya” Serenity
Park, Carmerram Post, Sarjapura Road,
Bengaluru 35 has lost the original Sale deeds,
dated 18/01/2001 registered as Document
No. BNG(U)-SNGR-3413/2000-01 Book 1 at
pages 1 to 20, Document stored in CD No.
16 in the office of the Sub-Registrar
Shivajinagar and Sale deed dated
21/08/2009 Registered as Document No.
SHV-1-00736/2009-10, Book I, at page 1 to
10 Document stored in CD No. SHVD106 in
the office of Sub Registrar Shivajinagar
Bengaluru in respect of the Apartment No. 1,
(New No. 1A), 1st Floor, Martha Palace,
Municipal No. 58, (Old No. 5E) situated at
Lavelle Road, Bengaluru, Super built up area
2838 Sqft, with two covered car parking space
in Ground floor and Undivided share of

The original of the above said sale deeds is
lost. A Complaint on this behalf has also been
lodged on 10/08/2026 J.P. Nagar police
station Bengaluru.

If any person/s or any institution that by
chance get possession of such documents
may kindly return the same to the undersigned
within 07 days from the date of publication of
this notice and also even if any person/s
having any right, title, claim or interest over the

intimated to the undersigned within 07 days
from today with documents in support thereof.
M. MUNE GOWDA
Advocate and Consultant
No. 64/1, 2nd Floor S.M. Plaza,
Dr. D.V.G. Road Basavanagudi,
Bangalore - 04. M: 9342878205
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MILESTONE GLOBAL LIMITED

CIN:

L93000KA1990PLC011082
54-B, HOSKOTE INDUSTRIAL AREA (KIADB), CHINTAMANI ROAD, HOSKOTE - 562 114
Website: www.milestonegloballimited.com | E-mail: accounts@milestonegloballimited.com

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE 2026

( Rs. In Lakhs)

SL
No.

Particulars

STANDALONE

CONSOLIDATED

Three
Months
Ended

Previous Corresponding
Year Three Months
Ended Ended

Three
Months
Ended

Previous
Year
Ended

Corresponding
Three Months
Ended

30.06.2026

31.03.2026

30.06.2025

30.06.2026

31.03.2026

30.06.2025

Unaudited

Audited

Unaudited

Unaudited

Audited

Unaudited

& Extrodinary items

i Basic
ii Diluted

1 | Total Income from Operations(Net)

2 |Net Profit / (Loss) for the period before tax,
Exceptional & Extrodinary items

3 |Net Profit / (Loss) for the period before tax,
after Exceptional & Extrodinary items

4 | Net Profit / (Loss) for the period after tax, Exceptional

5 | Total Comprehensive Income for the period (Comprising
profit after tax and other comprehensive income)

6 | Equity Share Capital (Face value of Rs.10/- Per share)
7 | Earnings per share (of Rs.10/- each) (Net Annualized)/In Rs.

364.94

6.43

6.43

6.43

6.43
501.75

0.13
0.13

1,204.16

37.41

37.41

27.64

27.64
501.75

0.55
0.55

311.28

28.84

28.84

28.84

28.84
501.75

0.57
0.57

457.06

(3.20)

(3.20)

(3.20)

(3.20)
501.75

(0.06)
(0.06)

1,396.87

92.49

92.49

75.29

66.75
501.75

1.33
1.33

417.58

43.23

43.23

43.23

34.25
501.75

0.86
0.86

Place: New Delhi
Date : 11.08.2026

Note: The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchangeunder Regulation 33 ofthe
SEBI ( Listing and Other Disclosure Requirements) Regulations, 2015. The Full Format of the Quarterly Financial Results are Available on the
Stock Exchange Website: www.bseindia.com

For and on behalf of the Board of Directors

Sd/-

ALOK KRISHNA AGARWAL

Chairman

DIN NO: 00127273




